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LEGISLATIVE ASSEMBLY
NATIONAL CAPITAL TERRITORY OF DELHI

SECOND REPORT OF
BUSINESS ADVISORY COMMITTEE

The Meeting of the Business Advisory Committee was held on 15.03.2018 to discuss and
decide the allotment of time for the Government Business for the Seventh Session (Budget Session).
The committee took the following decisions:
1. Being the first session of the year, Hon’ble Lieutenant Governor will address the
Assembly on 16.03.2018 at 11.00 AM. The formal sitting of the House will commence at
2.00 PM thereafter. Discussion on the Motion of Thanks to the Hon’ble Lieutenant
Governor will be held on 19™ and 20" March 2018.
2. On 19" March 2018, the Hon’ble Deputy Chief Minister will present the Economic
Survey of Delhi.

3. On 21" March 2018, the Hon’ble Deputy Chief Minister will present the ‘Outcome
-Budget’.

4. The Hon’ble Deputy Chief Minister will present the Annual Budget on 22.03.2018 at
12.00 Noon and after discussion on 23", 26" and 27" it is likely to be passed on
27.03.2018.

The other Government businesses will be listed as when notices for the same are received.

Besides these Question Hour and Special Mention (Rule 280) will be held on all days of
sittings of the House except 16.03.2018 as already informed to Hon’ble Members.

The Notice Office has received notices for Calling Attention and Short Duration Discussion
on various issues from Hon’ble Members and these will be taken up as per availability of time on the
directions of the Hon’ble Speaker.

Kum. Rakhi Birla, Hon’ble Deputy Speaker and in her absence Shri Jagdeep Singh to
present the Report to the House. :
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